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Shri M. S. Gurupadaswamy: May I
iknow, Sir» in how many cases the 
^criterion of seniority has been over­
looked and for what reasons?

Sardar Swaran Sinffh: Obviously, it 
.is a very lengthy question to be 
attempted when thousands of em- 

.ployees are involved,
Mr. Speaker: Apart from that it is 

.going into administrative details also.
G o v e r n m b n t  B u il d in g s  i n  S im l a

*1052. Shri K. C. Sodhla: (a) Will
the  Minister of Works, H onsl^  and 
iSupply be pleased to state the total 
rental value of Central Government 

^buildings now lying vacant at Simla?
(b) Are Government taking any 

.steps to utilise these buildings and 
-if so, what?

(c) What is the annual expenditure 
ron the maintenance of these buildings?

The Minirter of Works, Housliif 
and Supply (Sardar Swaran Singh):
(a) The total rental value of Central 

•'Government residential buildings, 
•'Other than those belonging to the 
Ministry of Defence, lying vacant at 
.Simla as on the 28th February 1954, 
works out to Rs. 29.000/- p.m. appro­
ximately. The rental value of vacant 
office accommodation is not readily 
available.

(b) Yes, Sir. Government propose 
to shift some of their offices and 
organisations to Simla to utilise the 
vacant accommodation there.

(c) The annual expenditure in- 
‘curred by Government on the main­
tenance of the vacant buildings 
<both residential and office) is 
Rs. 1.52,000/- approximately. .

Shri K. C. Sodhia: Were any of 
Ihese buildings under the occupation 
o f the Punjab Government till 
recently? '

Sardar Swam Singh: Yes, Sir.
Some of the Government of India 
buildings are in the occupation of the 
Punjab Government.

Shri K, C. Sodhla: What is the floor 
•space of the buildings lying vacant?

Sardar Swaran Singh: I have not
got that information.

Shri Gidwani: Is Rashtrapati Bha- 
van also being put to some use?

Sardar Swaran Singh: It is kept in
readiness for occupation by th e  
Rashtrapati.

: 4̂  inj a r m r
«rr % ??r % sV rt #

Sardar Swaran Singh: I would ro* 
quire notice, Sir.

ff %  ^  jr ra r  ftmwr ^
^  arrPFff# f t n m  a r e r ^  

^  q r ^  a fk  fif

srw’TT ?

Sardar Swaran Sinfh: I do not
think so, Sir.

SiNDRi F e r t il is e r s

*1053. Shri N. B. Chowdhory: WiU 
the Minister of Production be pleased
to state:

(a) whether any quantity of Sindrl 
fertilizer hag been exported to any 
country outside India; and

(b) if so, what quantity and to 
which countries?

The Parliamentary Secretary to tho 
Minister of Production (Shri B. G.
Dubey): (a) Yes.

(b) 15,100 tons comprising 15,000 
to Pakistan and 100 tons sent as m 
gift to Ceylon under the Colombo 
Plan.

Shri N. B. Chowdhury: May I know
whether the price of exi>ort was less 
than the price at which it is made 
available here in India?

Shri R. G. Dubey: Now, or at that 
time?

Shri N. B. diowdhury: At the tinw 
of export.
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Shri E. G. Dubey: The price of ex­
port was Rs. 335. In the case of 
Pakistan after some negotiations it 
was reduced to Rs. 325.

Shri Shivananjappa: May I know 
the amount realised by this export?

Shii R. G. Dubey: The quantity 
exported was 15,100 tons. The price 
was Rs. 325 per ton. So it is simple 
arithmetic.

Shri N. B. Chowdhury: May I know 
whether the entire production of
1953 has been exhausted?

Shri R. G. Dubey: No, Sir, stocks 
are there.

Shri Thimmaiah: May I know whe­
ther any quantity of fertilizers has 
been distributed among the agricul­
turists on the basis of loan?

Shri R. G. Dubey: Not to our know­
ledge. The difficulty is that the 
actual distribution rests with the 
States. How they do it we are not 
aware of.

B o r d e r  I n c i d l n t

*1054. Shri BeU Ram Das: Will the 
Prime Minister be pleased to state:

(a) whether it is a fact that 20 heads 
of cattle were lifted by Pakistani 
military border force from Garo 
Hills on or about the 20th January, 
1954; and

(b) if so, what steps have been 
taken to avoid such occurrences in 
the future and to recover the cattle 
or to compensate the owners?

The Deputy Minister of External 
Affairs (Shri Anil K. Chanda): (a)
Yes.

(b) Under the Indo-Pakistan Agree­
m ent of December, 1948, such inci­
dents on the Assam-East Bengal 
border are referred to the Indian and 
Pakistani District Magistrates of the 
districts concerned for settlement and 
for taking suitable steps for the pre­
vention of their recurrence.

In this case, the Deputy Conunis- 
sioner, Garo Hills (Assam) and the 
District Magistrate, Mymensingh (East~ 
Bengal) met soon after the incident,, 
which had also led to an exchange of 
fire between the police of the two 
sides. In accordance with the recom­
mendation made by the District 
Magistrates, the Governments of 
Assam and East Bengal have agreed 
to hold a joint enquiry in the m atter.

Shri Beli Ram Das: Were there
any casualties in this incident?

Shri Anil K. Chanda: There was
no casualty on our side.

Shri Beli Ram Das: Is it a fact tha t 
there are only two border check posts 
in the whole border of 100 miles?

Shri Anil K. Chanda: I am sur­
prised to hear that. Sir, from my hon. 
friend. I do not think we have got 
only two check posts along this, 
border.

H a r d  B o a r d s

•1055. Shri Damodara Menon: (a)'
Will the Minister of Commerce and 
Indiustry be pleased to state the 
quantity of hard boards imported 
into India every year from Sweden 
and Norway under the G.A.T.T.?

(b) Is it a fact that pl3nvood manu­
facturers of India have made a re­
presentation to Government that im­
port of hard boards has adversely 
affected the plywood industry?

fc) What action have Government 
taken regarding this representation?

The Minister of Commerce (Shri 
Karmarkar): (a) Statistics regard­
ing the import of hard boards are 
not recorded separately in the 
Accounts relating to the Foreign 
Trade and Navigation of India. 
There is, however, no commitment 
under the G.A.T.T. for importing 
hard boards from any country.

(b) and (c). Yes, Sir, representa­
tions to this effect were received 
from some of the Plywood Manufac­
turers’ Associations early last year. 
But it is understood that plywood




